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CSKTRAL ACMIEJISTRATIVE TRIBUNE,/ JABALPUR BENCH,| JABALPUR

Original Application No, 756 of 200 4

Jabalpuril this the 6th day of October#: 20 04

Hon*tole S h r iM .P , SLn^,j Vice Oiairman 
Hon'ble Shri Madan Mohah>j Judicial Member

Babulal Raikwar, aged about 49 years,j 
S /o , Shri Hiralal,! Points Man ‘A*;i
SCR, Bina, ‘ , , ,  Applicant

(By Advocate - Ms, J ,  Aiyer on bdialf of Snt, j ,  choudiary)

V e r s u s

1 , Union of India, throiigh Secretary,
Ministry of Railways,] Railway Board,}
Rail ^av/an,; New Delhi,

2, The General Manager,) f̂fest Central 
Railway,} J ^ a ip u r ,

3 ,  Divisional Railway Manager,
Vfest os ntral Railway,! Si opal CMP)*

4, Asgtt, Administrative Officer (T),- 
Vtest Central Railway,'
^ o p a l  (WP). . . .  Respondents

O R D E R  (Oral)

By M .P .  Singh, Vice Chaianan -

The ,learned counsel for the applicant s e ^  permission 

to withdraw this Original Application, Permission is 

granted, Accordinglytj Oaginal Application is dismissed 

as withdrawn with liberty to the applicant to approach H ie  

Tribunal,* if  he still  feels aggrieved and so advised.

flyiadaP- mohan) ^  .P . S in ^ )
Judicial Menber Vice Chairman
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